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FINANCIAL EXPRESS

NOTICE FOR ASSIGNMENT] TRANSFER OF ASSETS OF
INDIANROOTS SHOFPING LIMITED
(FORMERLY KNOWN AS NDTV ETHNIC RETAIL LTD
(N LIQUIDATIDN)
(CIN - U74300DL2013PLC248812)
(Rssignment under Insolvency snd Bankruptey Gods, 2016)
Th assets ofthe Cororate Debtr are being offere for nssignment on "AS 1S WHERE S, AS
ISWHAT IS, WHATEVER THERE IS AND WITHOUT RECOURSE BASIS".
Offrs ars rwnted from investors foe assignmens) transter of Not Readiy Realirabls Assats,

Appendix IV [Rule & {1]] POSSESSION NOTICE
\Wharaas, the undersigned being the autharized eficer of Deutscha Bank AG, Indial
('Bank') under the Securlisation and Reconsiruction of Financial Assets and|
Enforcement of Security Interest Act, 2002 and in exercise of pawers conferred under
Section 13(12) read with rule 9 of the Securiy Interest (Enforcement) Rules, 2002
issued a demand notice dated 19.05.2022 callng upon e Wis, Trade Links
(“Borrower"), Mr. Wav Kakar, Mr. Sarvesh Kakar, KPS Trading & Ms. Poonam Kakar

Relr ot POSSESSION HOTICE FOR IWNOVABLE PROPERTY pubishd n inancia

Wrs

TATA CAPITAL FINANCIAL SERVICES LIMIT D
Regd. Office: 11th Floor, Tower A, Peninsula B Park,
‘Sangaltrao Katam Warg, Lower Parel, Mumbai-400015.

CIN No. U67190MH2008PLC187552
DEMAND NOTICE

i
TATA

ofthe Bammwmaranwws Kiran Banga Loan NO | HL2GCHLC
#Asha Loan Mo GHL100003093, Mrs. Sumira Devi Loan No: LAZGBLL

tion 13 (2) of th Assets and
Security inerest Act, 2002 [“Act”) read with Rule 3 of the Secuity

Mrs. Mint Pandey Loan Ho CLA100004916 & LAZEGLLONSD0000S027127, Mrs. Mamta
Loan No CHL100002626 & HLZBCHLONSODDDI5027125 , the Branch Address Should be

Imerestog partes are rcquested t visit the office of the undersignes Ligudator with e

Interest (Enforcement) Rulls, 2002 (‘Ruies").

| NELCOELECTRICAL PVT.LTD., Throughits Diecior
54, 54 a’mm Rasd nduslil e Gmuba. i
Mob.: 96544038488
2. MR.VINOD CHMDGUPTA&MRS‘SAWAGUP?A Wi M. Vinod Gupta

Housa Mo, 14/153, RajNager, Ghazizoad - 207002, Mod.. 96544038485

of the ysar 2022,

o wth B ol e it

es.i.e, 1100 AM 10 0%:00PM).
Far any clarfcation,plaase wit e isLliguidator@gmail.com.

sl

Mr. Ashok Kumar |

Liguidator  Indianroots Shopging Limited

feg. fun. IBBIF\Pn nuw PO084 7201 7-2018(11430
direes: Garg Ashole & Company,

Place: Delhi AZ63)1, rm Flnm , Delhi - 110009

Tha Borrowerin part i is hareby todeal with|

the property wil
v on amount of Rs. 2,0,18,844.15 (Rupees Two Crore Fifty Lakhs Fifleen
ty v
Description of the Immaovable Property
All il the self-contained Residential Property beng - H:msn o154 Second Floor

Vihas 2008q:

Date: 04.10.2022 £ < quadatoromailcum Phare N, 631-260-3219

Nunh By: Plot No.-153, On The
swlhBy PlotNo -155,0n The EastBy: PiolNu 147, 0n The West By 3-F1 Road

T [ pay Rs.| | READ A5 : 53, D1/D2, CIVIL LINES SECOND FLOOR, ABOVE BATA SHOWROONM
unde regulat il ons, 2016. DRAP ! i
Tha il b0 118 sHitad ot st . 2,80,18,544. 'E'R“P‘“ y Lalthe Fifiean iFoty| |RUDRAPLR, e in fa“::,‘";‘emw’ PO Vbl . ved,  STREIOLI o
1 Jasprant ol it nd ey, 0 gt of B, o o ifteen Only), PLACE: Urtaranchal, (AUTHORIZED OFFICER]
T, Bench -1, New Dedti e orcuer dhetiy Bomoner | pave: aoiz0z INDIA SHELTER FINANCE CORPORATION LTO
Interasted partiss may submit n.-. offars to the undersigned Liquidator, latest by | [2nd the public in general that the undersigned has taken symbals possassion o re
25710/2022. The assigment will be subject o the provisions of | & B Code, the requlatians | | properly described herein below in exercise of the d on himiher under Sale Natice
made thereunder, and the Procese rformation Dacument, Section 13(4) ofthe said act read wit rule 8 of he said act on this 3rd Day of October M_m, it o

n Liguid
Reg. O1.; Mouse No. 1, !usmin Khiki Village, Now Delhi-110017 .
Liguidatar: Akhil Goel
Liquidatar Address: F-224-A, Laxmi Nagar,
New Delhi - 110092
akhilgaelca 982 @gmail com
Contact s 9810568504

o issets under Insolvency and Bankruptey Code, 2016
Date and Time of Auction:
10th Detobes, 2022 from 11.00 2.n. 10 5.00 ..
With unlimited axtansion of 5 minutos eaeh]

Rs.
Lakh Seven Theusand Eight Hundrod and Paise five Only ) as on 15.07.2022 fogetherwith

T borawes, guaraniors) and morigaorls) having falled to repay the amoun, rofce is

undersigned 4 Hank

b on 1344
e saAcradudlh i o e s ke o s 0oy ofSepemies ey g1k
Tirme 10,30 AM Gz

Tz bomomer, guaranux(s\a kgl el e e

bl 1 e cherg o s HDFC Bank e o 1 ot soned 2 iher
with intarest. thereon. The s.muwam;ummons]‘mmgagm) atienion Is o

© | ADGRESS OF THE Rmstmmrcnrr #23, ANAND LOK, NEW DELHI-110028
AND PRINCIPAL OFFICE IF ANY) OF
CORPORATE PERSON

5 ENCEMENT DATE
OF CORFORATE FERSON

NAME AGORESS. ENAIL ADDRESS,

TELEPHONE NUMSER AND THE

REGISTRATION

NUMBER OF THE LIQUIDATOR

102022

I VISHANAJEET CUPTA

ot ICLAVE, DHAKOL, NEAR
zme\JR BT ot IFUNIAB)

ot 0 o tagggmail.com
S e e

IPREGD. Ho.
1BBUPA-I0IP-NI21S2017: 1810567

secured assels.
DESCR\F’TIOH OF THE IMMOVAELE PROPERTY

30121, Street No.5, Near

B | LAST DATE FOR SUBMISSIGN OF CLANS

E SPORTRVTLTD'

458 Shree Nagar -2, Ralway Road, Hapu Uttr Pradesh -245101
LMR. SloM Winod Chand Gupta § MR,
House No. 14/159, Rejagar, Ghaziabad - 201002
MIS. OM SAI RAM ENTERPRISES Through s Proprietor & IS, NELCO TRADERS
woughits Partner, A-10/52, 5% 3 Meerul Road Indusialdves, Ghaziabad - 201043 UP)
Dear SirlMadam,
R R AN A DT LI o) Do i P
Hundred
as “TCFSLY) in Loan Account No. Lnan M:cnum Nn 21157515 reﬂim[\.ursd HHE an)'
Ascount No. TCFLAD38500001
o orth-T1TMEM waredvos mwmunm TorLACOWaDGaE
2501 2609 you by TCFSLon
14052018, In spre of wr'epea\eﬂ requsst, you have Nt paid any amoint towards the
smount oulstanding n your ascoun which has been olassifed a5 NPA on 03-48-2022, As per
CFSLs e Mysed,

Vishal Charan | | forning| | 9111 Auctzed Offcer of he Taa Capial Francil Senoss Lid in pursiance 1o the
Date: 4th October, 2022 Authorized Officer, % 5 pevuisions of the Seourtsaton and Reconsiruction of Fnancial Assets and Enforcement of
- Place: Delni Deutsche Bank A.G. part of Liguidation Estate  of Moads Hespitakity Private k imited in possessien M the Liquidator, Securily intsrest Ack 2002 had issusd a nolice df 26.09.2022 under Section 132) e
wd [ Jog: T LY 5th Floor, Ansal Classique Tower, Plot No 1, J Block agpointed by the Hon'ble National Company Low Tribunal, New Delhi vide' arder dated amourting Rs. 3,30 45,434 1
e it sl v e Community Centre, Rajouri Garden , New Delhi -110027 BEROIET Septamber 27, 2015, Wil fulure TCFSLstall
pichinty platfom Pt e aucton, auetiontiger. et alor anyofh iled i Sec (4] ofthe seeuriy
Winereas, The indersigned being authenzed offcer of aniaamn uwg) g i PUBLIC mnnunsmsm ot ion of fhe assets it ey Tg;;_u""m i
L ol Mombiah—a 3 i ULE -
gy i kg ] Fifn 4 of e cnhancy e By Bemrdot e e Ryt Hous tlo, 230, Bulkonfand s easriog 5445 v, ot of st o 11,
Community Centre, Rajoun Garden, New Delh Huuz? under the Securitzabon and| 5. L i :aVﬂl:ﬂHrWT ol sl [ UR-:
Recansucton ofFinancal Assls ot Efcaren of Secury ntest el 2002 and FOR THE ATTENTION OF THE STAKEHOLDERS OF o Wil a view o ersure eficacious senvice of te Demand Notice dated 26-19-2022, we are
axercise of powers conferred under section 13(12) read with ule 3, nme Sacurity Iumsl “ELEMENTION HEAUNMFORT PVTLTDY 12 |Mator Bikes and C Rs. 1.09 lak Rs. 0.1 Lacs Rs. 2000 hareby efiecting senvioe of the sald Nnnr,e\nem-presem publication. You ate herety called
el callng upan e ggrzmwer Ms Pahuja an o B ok o Shop N 10| [ || OF CORPORATE PERSON ShanT RRUATE LD Teomsasd Condubunatthe F bucti ore s uude s g
Madumal School, Sadar Bazar, Gurugram. Harﬂﬂa S 23085, G Prak P ana Sio| 7 GaTE oF meoRRGRATGN 0F 108 012006 EA i R MRS SR eI | | e 5t s e S (1 Lo
Lats. Daviat Ram Pahuja (ProprieloiMorigagon/Guaranior) Rio. House No. 307, Sireel| [| ~ | CORPORATE PERS | MekesTipd | | BECER (L Ll . i et il
Yo 5 Near- Lady Florence Schoo, Madanpur, Famukhnagar, Gurugram, Hanyana-122001 ;| |5 auriosimy un T REGiTRAR oF coupAEs @0 || |2 i amgiete E-Auction rocess
i Avtar Pahuja 8/0.0m Prakash Pahua (Guarantcr). Rio. House No. 301, Sirest No 5, Near PERSGN IS INCORPORATE DIREGIS TERED JELHI AND HARY Form, Declaraton and Undestaking Farm, Goneral T and Coreiions of anlne uction sal aro nm.nmmm - uthorised Officer,
Lady Florence School, Madanpusi, Famukhnagar, Gurugram, Haryana-122001; 1o repay he| |¢ | compomare oen NG NAER OF mmgnunnsm\msr it o el s i i o Cotat M Pramenkamr Tovar t || Plce Ghaniaad Tata Capita Flnancia Sorvices Lid
antaunt mentoned in the fctice boing RS.1,66,07,800.051- (Rupees One Crore Fity Six CRORATE FERSD

+91.9722778828 | 078

nclt@ouctiontiger net
. L Akl Gosl

Liuidtoe
IBBIIPA 001D PUOSG62017.18111138

Date: 2/1012022
Place: New Delhi

PEGASUS ASSETS RECONSTRUCTION PRIVATE LIMITED

55-56, 5th Floor, Free Press House, Nariman Point,

‘Mumbai-400 021, Tel: 91-2261884700

Whereas PurszaT TRy yRoed Ofce
of RBL Bank us. 13 (2) of The Securitsation and Reconstruction of Financil Asset
and Enforcement of Security Interest Act, 2002 (SARFAESI Act callng upon the

Iquealionsn 1.10.2022

borrower/ | Mortgagor(1) M/s Sir John Bakeries India Pvt|
LtdThroughts Director Mr. Abhishek Kumar-Borrower), (2) M. Abhishek Kuma

Laamme-s:zsnmm Madanpuri, Gurgaon,
Sfo Late. Daulat Ram Pahuja. Admeasuring- 100 Sqyard., Covered area EOD
5q.leetand bounded as under: North: PIot of Magan Mohan, Soulh: Rasta, East
Selfoscupied, West: Plot of Khubiram
Dale: 30,09/2022

Time: 10.30 Ald Orwards. Place: Guragtam

Sanjay Sharma,
Authorised Offiser, HDFC Bank Lt

ORT PVTLTD"

(Director | m Mr. Sameer Soh and (4) Mrs, Sumitra

onorbelore 02 11,2022 7

Sdi-
NAME OF THE LIQUIDATOR;
(VISHAWJEET GUPTA)

Date: 04.90.2022
Place: DHAKOL, DISTT, MOHALI (PUNJAB}

FORM G
INVITATION FOR EXPRESSION OF INTEREST
(Under Regulation 36A (1) of the Insolvency and Bankruptcy
| (insolvency Resoiution Progess for Camporate Persons) Regulations, 201
E

PRIVATE LIMITED |
CIN : U74140DL2007PTC165420

C-1/B, Mansaraver Garden,

ety G- 10015 I

=

1. Name of the corporate debfor
along with PANICINILLP No.

Address of he registered office’

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

hii (Corb ay the amount mentioned in the notice being s/
1,13,99,876.02%- (Rupees One Crore Thirteen Lacs Ninety-Nine Thousand Eight|
Hundred Seventy-Six and Two Paisa Only) as on 12.05.2021, together with furhes
interest, costs, charges and expenses thereon, witin 60 days from the date of receip
of the said notice.

“The dues of the said borrower along with underlying securty interest was assigned ir
favor of Pegasus Assets Reconstruction Pyt Ltd. acting inits capacity as Trusteel
of Pegasus Group Thirty-Nine Trust Two(Pegasus) by RBL Bank Lidvide Assignmeni
Agreement dated 30/09/2021 under the provisions of SARFAES| Act.

The borrowerlco-borrowerlmorigagor, i, (1) Mis Sir John Bakerles India Put, Ltd
ﬂhmugh its Dlmtnr Mr, Abhishek Kumar-Borrower), (2) Mr. Abhishek Kumar

| Name of Corporate Person

Guldilnd& India Private Limif

3| URL of webste

2 of Corperale Person | 10th August 2015

[ Detalls of piace where majority
of ficed assets are iocated

Plal]ﬂ Sector 48, ASIDG Indl, Area,
Haryana- 124507, India

1 me under which Corporate | RoC-elhi
p

“installed Capacity:

Hydraulic Cyhnﬂer 60000 pos
HBT-Tubes - 160,000 pes

HPRIBRads 198,000 pes

WG : 200 pes

Present Capar.\ly utilisation:

1010 15 % due 16 lack of working Capitsl

information provided by the Ex-
Managament of the Corporale
bior, Prospeciive Resolution
apalicants are requested
consiuct their own due difgence)

1 Dumk ety e ied ity | UeRaDL 2015 T2
identty number of Corparats P

(3) Mr. Sameer Sohni (Co-borrower) and (4) Mrs. Sumitrd
Sohni 1Co-bmwar| having failed to repay the amount, notice is hereby given to the]
borrowers and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him nder Sectio
13 (4) o the said Act, read with Rule 8 of the Security Rules, 2007

CLIX HOUSING FINANCE LIMITED

POSSESSION NOTICE
[iAppendix 1V) Rule 8(1)]

‘Whereas lhE Aulhbnzed Officer of Clix stmg Finance Ltd. (CUK',
Housing Finar
1 reglarsd ftee 0h Hiow, Holish Bulling. Kashabe Gand Hon
Connaugnt Place, New Delni-110001, under the pravision of the Securitisatian

and Reconsiruclon of Financil Assots and Enforcement of Secury nteest
Act, 2002 (54 of
e ol {2) of the Act read ih e 3 of
Security Interest (Enforeement) Rule, 2002 issued a Demand Notiee 1o the
foliowing (Borrower) & {Co-Barrewer) 1o repay the amount mentioned in tha
nalice along with the applicable interest and other charges within 60 days
from the dale of recerpt of the said notice.
The Borrowers having failed to repay the amount, riotice is hercby given fo the
Borrower

of the property belay on him
inder sub-section (4] of Section 13 of Act read with Rule 8 of the Securty

‘The Barrawers in particular and the pubiic in geners| is heraby cautioned not
to deal wih the propert and any dealings v e property wil b sutject

d 1 (8)of
Toathahet ilable. hy dasset

Borrawer/ )
1. Rajesh Mittal Sio Prahald Mittal, 2. Megha Mittal Wio Rajesh Mittal
Bothat; House No. 4, Prashant Vihar, Black-C, Second Floar, Delhi- 110085
Dateof DemandiNotica: 24.05.2022

mount of Demand Notice : Rs. 49,88, 244 50 (Rupees Forty Nine Lakh
‘Elghly Bt Thousand Two Hindred Forty Four And Paise Fifty Nine Only)
23 0n 24.05.2022
Besaie of | Properties : Al that piece and parcel of second floar, areo

on this 30/0912022.
‘The borrowerlco-borrowerimortgagor in particular and the public i general are hereby
cautioned ot to deal with the property and any dealings vith the property il be subje
‘o the chargs of Pegasus for an Rs. 1,13,99,876.02)- (Rupees One Crore Thirteer]
Lacs Ninety-Nine ix and Two Paisa Only)

5| Address of e 'egwsLeh:-dOMoea | Surya Kaan Buiang 19, Kashrbe Gandh

Principal office (1 any) of Corparale Persan | Marg, New Defi- 110001

| Corporate Office  Plol No.15, Instiutanal ves,
s

‘As per audilad Balance Shesl as al
31.03,2020 - Rs 10.39 43 432/

A8 per provisiona| Balance Sheet as at
31.03.2021-Rs 3,78,12,580

& Quantiy and value of main
products/ services sald in last
finzncial year

30, Gurgaon, Haryara 12 001, lnda
2

©f itaion comencaen e of
Corporale Per
Name, mmm emawao"rass oo | Wi VAN Sih

number

12.05.2021, together with further interest, costs, charges and expenses thereon.

‘The borrowerlco-borrower/mortgagor attention invited to provision of sub-section (8) o

section 13 of SARFAESI Act in respect of time available to redeem secured assefs.

Description of immovable property

Al that piece and parcelof “Apartment No. ATT305, TahFloor,super area measuring|
) inTower-A, situated in the Group Housing Comple

siuated at Plot No. GH-11 & PL 10, Ahinsa Khend-I]

P, together with all builings, constructions, superstru

tures, fixtures and fitings now existing thereon and which may hereinafter be consruct

ed, afixed thereto together al ights and easements appurtenant thereto.

0 5G, s, UpHo rPl!mg!EuaK without ruut f\evrarengm of free
hold buil uppmperly beaning MPL. No. 836 ta rd o KV situatesd at
MohallaManiola, Paar Gan | NewDE\h 110055,

In: B

1; Sanii Pathak 5o Sovs Kantz Pathak 2. Wanisha Kumarl Wio Saniiv

Pal at : HNo r Near GBSS Schoal, Saboi
Niandoi, Moniah, o Noris Exet- 0D, 3. Mie Aptara Technologies.
Pyl Secior-80, Noia, Noica, Utta Pradesh 201301
Date of Demand Notice : 23.03 2022
Amount of Demand Notice : Rs. 29,62,215 74 (Rupaes Twsnty Nine Lakh
Sinly Tt Thousand Tia Hunred Fifledn and Paise Seventy Nine Only) a8
on
Datails of Prnpe jes : All that piece and parcel of property Bearing No
4173, area moasuring 400 sq.yds (334 44 sq_mirs } foming parlof Khasra
No. 48811, aituati I ihe area of Vilage Molarband, Badarbur. New Deln
110042, As Bounded: East - Road, West - Entry-Star, North - Oiner
Property, South - Unit No. C-102

30.09.2022

Place:
Date

Pegasus Assets Reconstruction Private Limited|
(Acting in its capacity as the Trustee of Pegasus Group Thirty-Nine Trust Two)

|7 Fumber of employees] warkmen | Vorkman: 20, Employees, 11 i At
F e Sl g et T ity se g 1| [EE— "'ﬂ‘k:"“d“‘jf_'“; gt s
available financial statements | cirp jssihydraulics@gmail.com | Ak Negar New Dk -
{wilh schedyles) of two years, |
lists of creditors, relevant dates | Coraspendancs Address: 1, LGF 8 Biny,
for subsequent events of the West Pt Ngr e D 10068
Process are avaiable at! | Email Adéress:
| Elgbtyfor Toscuton applcots| Can bs ctaind oy sending & el at | Cont. Ne. S87 3606567
}ofthe & Lest dale for subrmission o ciams | 30th October 2022
|_{Code is available S e -
et gt for '&ea)lnlexpressmn 9110/2022 Nalie s nerey "
| ot nterest 022,
r{Date o ssoa el 2971072022 oo et
prospective resolution appﬂmn!s
2] Last date for 2022
chjstkans (o provisicnal «st
Process emal i la submil EGI_| cirp jssihy sil.com 1

Sdi-

Del Nanda’

Resoluion amlessmnﬂ for JSSI Hydraulics Private Limited
Regn. No.: IBBUIPA-003/IP-NOOGHZ017-1811031

Add,; Gsvm el Piaza, Vaishah, Ghaziabad-201010]

Date - 04.10.2022
| Place: Delhi

RELIANCe

Advertisement gi notice about
egisraton under Fart ofChaper

RELIANCE ASSET RECONSTRUCTION COMPANY LIMITED
11TH FLOOR, R-TECH PARI
OPP. WESTERN EXPRESS HIGHWAY, GOREGAON (E), MUMBAL 400063.

K, NIRLON COMPOUND, NEXT TO HUB MALL,

t

[Purs! 4{

Companus Act, zm ind Rnluu)alﬁu 2002 (*Act’
Companies (Authorised to Register)

exercise of

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PROVIEW INFRASTRUCTURE PRIVATE LIMITED
OPERATING IN REAL ESTATE INDUSTRY AT GHAZIABAD

(REGISTERED OFFICE AT DELHI)
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of Indig
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

PROVIEW! INFRASTRI.ICTURE PRIVATE LIMITED)
PAN: AAFCP
Ci

Name of the corporate Geblor along
with PAN/ CIN/ LLP No.

U45200I)L2008PTC1 80512

Authorized Officer
Clix Housing Finance Limited

Place : New Delhi
Date :30.09.2022

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR NITYA REALTECH PRIVATE LIMITED

OPERATING IN REAL ESTATE INDUSTRY AT GHAZIABAD
(REGISTERED OFFICE AT DELHI)

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of Indid
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
RELEVANT PARTICULARS
1| Name of the corporate debtor along| NITYA REALTECH PRIVATE LIMITED
with PAN/ CIN/ LLP No. PAN: AADCN7330C
CIN: U70109DL2009PTC194433

p an
assets are located having s poject (Residentl) by the name

Offcer City Homes at Rajnagar Exin.Ghaziabad

2[ Address of the registered office | 220, Opposite ve'emny Hospitl, Vilage Burar] | 2| Address of the registered office | 220, Opposite Veterity Hospital, Vilage Burari
Dehi 110084, Ini Delhi 110084, India
3§ URL of website Website viCorpDrale Debfor: 3 URL of website Website of Corporate Debtor: )
findexht
red Debor s a Real Esiat [ Detals o place where mejory of fred | C sa

"
having its project(Residential) by the name
Nitya Homesat Rejnagar Extn, Ghaziabed

asses are locaed

l
4.Notce is hereby given thatin pursuance of|
sub-section (2) of Section 366 of thel

Companies Act, 2013, an applicaton is|

under Section 13(2) of the Act, calling upon the Borrower(s)/Co-Borrower(s)/Guarantor(s) (all singularly or together referred tol

proposed 1o be made after fiteen days|

“Oblgors)Legl Hes)egl Represniate) st hereunde oy h cmoun menined 1 the respectve Deend Noce
it the date of the respect r de

Cop\es of the said N egi

Institute of Corporate Affairs (ICA), Plof

e b bt the oy of oy dae] | POSIAD:  andthe i OblgoriopL gl e may w d
he ifier to the Registr it Centrall . "
R on. Qontredeo ot Sl | ncomeciontith he above, Nolc ishreby given once agan,  the sad Oblgors)Legal Herfs)L

RARC, wlin 80 dap Fom he dte of o rospeiv Nl mount e hrein blow g i esectve ras|

tor 5, IMT Manesar, District| | together with further

. 8.7,8,

Gurgaon (Haryanal Piy Code12205)

realisaton,re2d wit e loan agretrent and e cocumentsurings, i ary,exeaded by e 53 Olgors). ASsecurly for |

i Limited (RARC) und TotalNo. teggaspert] | Plaledcapaiy o man poduc | okl No of s aproxmaely 305 2 or
ton 13 12) read with Rule 3 f th dated bel services dalareceived. service datareceived.
& Quantly and value of main products! 5 Quamya T [ As per

e per s ormaton e fryof proect
already been sold prior to
Commencement b Some. poren o

proeciaing o EWS, bouss heracity |
silpending.

senvices sold in st finandial year

already been sold prior to the o

Commencement Date, Some por

et E NS s iy |
pending.

senices sold nfast financal year

7| Number of empl

Or o
with the RP.

8] Further detalls including last availabld

The Resokion Appant can gt e
financial statements (with schedes) sending

an amed o 7P 4

It wil be engaged in the business of al
s of by o, axpon tal, Wil
sale rading e

DESCRIPTION OFTHESECUREDASSETS!IMMOVABLEPROPERTES/MORTGAGEPROPERTES
All that piece and parcel of School comprised in on

that “CLAPIOY et o omcto, e axe] S Garet oo

(LLPIN. ARV-a5531" 8 LLP I my b S— for f the process ar

regitered under Part | of Chapter XXI of | NUMGER| ‘GUARANTORS it AODEQFNRS | || avalableat

the Comparies Ac 201, as a Campany o - R816,08425¢ (RUPEES SICTEEN o] Elgioily or under | Category-

limited by s 2MAHASHAY HARISH CHANDRA LAKH EIGHTY SIX THOUSAND NINE HUNDRED TWENTY|  22.06:2022 Sacon 250) o o 8 v | Ty Incorporated Entiy being
2.The W'"°'Pﬂ| objcts of the company ‘SHIKSHASAMITI NINE ONLY) ALONG WITH INTEREST TILL 06-07-2022 AND|  DATE OF NPA ok “PublcPrveleLimied

are as follows: 3.5AROJ,ANEELAW WITHFUTURE INTEREST TILL REPAYHENT. 312021 Company/LLP/Body Corporates

lo. 343, Khasra No. 550, Rakva 3.372 Hectare]

NEHA AGGARWAL Designaled Partner)
Date : 03,10.2022 | Place : Faridabad

3. A copy of e 4aft Memorandum andl | Mavia Managadi, Tehsi Mant, DistrctMathura, UﬂarPradesh
Aticles of Association of the proposed| |JOANACCOU! ToTAL 1]
Company may be inspected at the| NUMBER ‘GUARANTORS J AND DATE OF NPA
office at 635114, Faridabad, 1.MR.ARIF KHAN TOTAL OUTSTANDING RS.15,53,084 (RUPEES FIFTEEN| 13(2) NOTICE DATE:|
Hary‘“ 2.ALIKHL FIFTY THREE THOUSAND EIGHTY FOUR ONLY)) 22:08-2022

4.Notice s hereby given that any personl SOCETY, 3SAKUNAT ALONG WITH INTEREST TILL 06417-2022 AND WITH|  DATEOF NPA
objecting to this _application may| 4.JANMOHAM FUTURE INTEREST TILL REPAYMENT. 31412201
commuricate ther objecton I witg 0 nsscmmomssscunsmsss INMOVABLE PROPERTIESIMORTGAGE PROPERTIES:

g»e egistrar e ff"lv"ﬂl I'"B"f‘"‘""; Khewat No. 854 Khatoni No. 909 Rect. No. 15 Kila No. 4(8-0) Field measuring 8 kanal 0 Marla to the extent of
cmnm( Aﬁa' (ICA). P hevaute, ofl | 28/160 share vide mutation no. 10212 which comes to 1 kanal 8 marla and khewat no. 854 Khatoni no. 909
ocksiar |v':'( W aj‘ oo ‘gl atiell | Rect. No. 15 Kila No. 7(8-0) Fleld measuring 8 kanal 0 Marla to the extent of 10/160 Tehsil Hathin Total Area:
Gurgaon (Haryana), Pin”_co¢ 1149 (sq yrd; : :- House North:- House of Sahkul South:- Rasta
within twerty one ays from the date o ToTAL 0
publication of this notice, with a copy to the|  {NUMBER ) " GUARANTORS | R M
Company atits registered ofice. 176102000006, | 1-MR.ASGAR, 2.MRS, RIHANA TOTAL OUTSTANDING RS,13,44,362-RUPEES THIRTEEN] 13(2) NOTICE DATE:

for CLAPJOY INNOVATIONS LLP| | 250136000002, | 3-MR.AAJAM LAKH FORTY FOUR THOUSAND THREE NImDRED slxr

sd{ | 250138000009 | 4MRS.SH /O ONLY) ALONG WITH INTEREST TILL 06-07
POOJA ARYA (Designated Perner) 5 ANJUMAN AALIYAAL FALAHSAMITI | WITHFUTURE INTEREST TILL REPAYMENT. 12021 83148202

'DESCRIPTION OF THE SECURED ASSETS IMMOVABLE PROPERTIESIMORTGAGE PROPERTIES:
All that piece and parcel of land comprising in Khewat No. 76 min, Khatoni No. 94, Rect No. 14, Killa No. 19(8-

Government Organisations/Trusis whethel
incorporatedin India o outside India

2. Minimum Consolidated Net Worth of Rs, 1
Crore s per the Audited Balance Shee]
dated 31.03.2022 or 31,03,2021 whicheve
islatestavaiable.

ategory-B-
1.Any FinancialInstuton/ARCIPrivate Equity
FimNBFC's

2. Minimum Asset under Management (AUM|

rore as per the Audied Balan
Sheet dated 31.03.2022 o 31.03.202
whicheveris latestavailable.

ategory-C-
. IndividualSol proprietorship/HUF
2. Minimum Consolidated Net Worth o Rs. 1
Croreas per the Auciled Balance Sheet dated
31.03.2022 0r 31.03.2021 whichevers lates|
available or Latest Networth Certificate
issued by a Chartered Accountant.
That in case of JointConsortum Application i
eilher category the Net WortAUM Criera st
be computed on a consoldated bas's for 21l Joi|
Applicant or Consortium Parners as the ca

ybe.
Fotmoreinformatin:
The Resolution Applcant car

Number of employees/ viorkmen
Further delalls inchuding last_avalabi
financial statements (with schedules)
twoyears lists o creditors, relevant dete
for subsequent events of the process ar
availabloat:
o[ Eligibity Tor resoluton applicants under
seciion 25(2)(n) of the Code s avaleble
at

No employee has contacted the RP yel.
Tne Resolution Applicant can get the sai
information by sending an email to RP |
goelsanyam@qmailcom

Category-A
1. Any Incorporated Entity being a Public
Private Linted
Company /LLP/Body Corporates|
‘Government Organisations Trusts
whetherincorporated nlndia oroutside India
2. Minimum Consoldated Net Worth of Rs. 1
Crore as per he Audiled Balance Sheel
dated 31.03.2022 or 31.03.2021 whichevel
ishtestavalable,
Category-5-
4. Any FinancalInsttution/ARC/Private Equil
FimNBFC's
2. Minimum Asset under Management (AUM|
Rs. 50 Crore as per the Audted Balanc
Sheel dated 31.03.2022 or 3103202
whichever s latestavaileble.

1.IndvidualSolepropretorship/HUF

2. Minimum Consoldated Net Worth of R. 1
Crore as per the Audited Balance Sheel date
31.03.2022 or 31.03.2021 whichever s latef
available o Latest Networlh Certiica
issued bya CharteredAccountart.

That in case of JointConsortium Application i

eiher calegory the Net Worth/AUM Crieria s

b compuled on a consolidated bass for al Joi

Apglicant or Consortium Pariners as the cas

Formore information:

0) 22(8-0) total fields 2 & total measuring 16 kanal 00 Marala, to the extent of 19/80, share vide mutation n n get the sai esoluon Applcant can get the_sai
1408, which comes to 03 kanal, 16 marla, & khewat No. 76min, Khatoni No. 94, Rect No. 14, Killa No.13(8-0) information by sending an emal to RP o informatin by sending an emal to RP 4
field measuring 08, Kanal 00, Marla to the extent of 1/40 share vide mutation No. 1408, which comes to goelsanyam@gmal.com goelsznyan@gmall.com
kanal, 04 marla, Nagina $.0 (Gurgaon), Nuh, Gurgaon Haryana 122108, Total Area 2420 Sq yards| | 10[ Lastaeteforrecoptof expresson of ] 19-102022 0] Lastcee or reoeptof expression ofnerest 19-10-2022
Whistcatel ke oo oepance of aheig Bounded as: North:-Land of Asgar Hussain South:-Road/Lane East:- Land of Ateek Ahmad West:- Land| | 5"z ofissue of provisional Ist of 26102022 . Date o issUe of provisional st of 2910202
i . Thelnden| | OfAbdul Rahman rospecive resoluton applicants
Express with further interest, additional Interest at the rate as more particularly stated in respective Demand Notices| 12| Last date for submission of objections fof 03-11-2022 12| Last date for submission of objections to|  03-11-2022
.ot o any s o G el dated mentioned above, incidental expenses, costs, charges etc incurred till the date of payment andjor| provisional st provisional st
confents,nor loranyloss or Gamage INCU1€0 83| | realization. If the said Obligor(s) shall fail to make payment to RARC as aforesaid, then RARC shall proceed| | 4] Process emalid to submit EOI ‘goelsanyam@gmail.com ) 13 Process emai d to submit EOI Cip.nityarealtech@gmall.com
associaions of| | against the above Secured Asset(s)Immovable Property (ies) under Section 13(4) of the said Act and the @gmailcom _ Sa-
ididasadetsghiserspgesarPtaon | | applicablo Ruls eniely a th iskof e sid Obiigor(s)Logal Hoir(s)Legal Representtive(s) s o the costs % m Godl
and consequence: Resolution Professionel
e therioe tecomnend it readss make| | T C2ia Oblgor(e)Legal Hei(s)Legal Representative(s) are profibited under the said Act to ransfer the BRI pokion Professonal IBBUIPAQO2IP-NGO 1380011181 10507
e roany s a::)orresald Securod Asses)mmovable Propertyes) whother by way o sl Jse o atherwise wiiout tre ST el 2 UnitNo. 140, First Foor, JWD Pacific
vith adverfsersor|f B Act, Square, Sector 15, PartIl, Gurugram, Haryana-122001 Square, Sector 15, PartIl, Gurugram, Haryana-122001
ihg mamer S Authorised Officor For Proview Infrastructure Private Limited For Nitya Realtech Pivate Linieg
. HATHIN - Authorise 10 e 04,
Whsoerer, DAE: b0z I GURGAON Reliance Asset Raconstruction Company Limited D D“ée,;géﬁ Pace: Gurgaon
pensighig r@ " o9 © o9 @® New Delhi o® @
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